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(b) Separate passenger statistics
exclusively for Assam portion are not
maintained. The total numter of
passengers carried on Metre Gauge
Section of the Northeast Frontier
Railway during 1961-62 rccorded an
increase of 2.45 per cent over 1958-59.

Erosion in Dibrugarh

3601. Shri P. C. Borooah: Will the
Minister of Irrigation ang Power be
pleased to state:

(a) whether it is a fact that large
areas of land have becn eroded in
Dibrugarh by the Dibru river;

(b) if so, what area ha: been so
affected; and

(¢) what action has been 'aken to
avoiq further dumage?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) (b). The Government
of Assam havce reported that an area
of 26,000 sq. ft. in Mohangnat and
an arca of 68,000 sq. ft. in Nagakhe-
lia in the suburbs of Dibrugarh,
suffered by erosion.

(c) Temporary protective measures
such as dumping of bambhno cagcs,
floating rafts and tree branches have
been taken by the State Government.

Unauthorised Construction
in New Delhi

3602. Shri Kunhan: Will the Minis-
ter of Health be pleased to state:

(a) whether Government are aware
that in Kilokri bchind  Srinivapuri,
New Delhi-14, unauthorised construc-
tion is going on;

(b) whether it is a fact that Khasra
Nos. 136 and 131 have been aquirrd
by the Delhi Development Authority;

D

(¢) whether it is a fact that on

Khasra No. 131 unauthorised construc-
‘tion has taken place; and

(d) if so, the steps taken in the
‘matter?
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The Minister of Health (Dr. Sushila
Nayar): (a). Yes.

(b). A part of Khasra No. 136 has
since been acquired and the remain-
ing part of this Khasra Number 131
and the whole of Khasra Number 131,
are under acquisition,

(¢) Yes.

(d) Action is being taken to demo-
lish the wunauthoriseq consiructinr
under the provisions of thc Delhi
Dcvelopment Act, 1957 (61 of 1957).

Indo-Swedish Project for
Leprosy Cure

3603 f Shri A. K. Gopalan:
" Shri Maheswar Naik:

Will the Minister of Health be

pleased to state:

(a) whether Government are aware
of a Indo-Swedish project for curing
leprosy and rehabilitation of the
paticnts;

(b) if so, the deails thercof;

(¢) the place where this rioject
will be situated; and

(d) whether Government have
plans tp cxpand the activities under
this project to other places?

The Minister of Health (Dr. Sushila
Nayar): (a). Yes.

(b). A copy of the final scheme is
placed in the Library. [See No. LT-
214 62].

(c). Gudiyattam Taluk in the State
of Madras.

(d). No.

Non-payment of Salaries to certain
temporary Railway Employees

( Shri Bade:
3604. { Shri Lahri Sinha:
| Shri Kachhavaiya:

Will the Minister of Rallways be
pleased to state:

(a) whether it is a fact that some
persons employed temporarily by
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Railway Authorities at the Ambala
Cantonment railway station to work
during the 1960 strike by the Govt.
Servants have not yet been paid their
salaries; and

(b) if so, the reasons for the same?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). Some persons
were employed by verbal orders of
the Station Suverintendent, Ambala
Cantt.. during the strike period. In
four cascs, representations werc re-
ceived from the persons concerned
regarding non-payment  of  wages.
Payment has been made in three of
these cases after verification but in
the fourth case, no payment has
been made as it could not be verificd
whether he had actually worked.

Accidents in Tatanagar Railwav Yard

3605. Dr. U. Misra: Will the Minis-
ter of Railwavs be pleased to stato:

(a) whether the Assistant Operat-
ing Superintendent, South Eastern
Railwav was run over and Kkilled by
a goods train on the 1st June, 1962
in the Tatanagar railway vard-

(b) if so, whether an enquiry has
been ordered:

(¢) whether such accidents are fre-
quently taking place at the Tatanagar
railway yard; and

(d) what remedial steps are being

taken to prevent recurrence of such
accidents?

The Deputy Minister in the Minis-

try of Railways (Shri Shahnawaz
Khan): (a) Yes, but on 2nd June
1962. LI
(b) Yes.
{c) No.

(d) Does not arise.

Tunnel Under the Bed of Hooghly

360g. J Shri Mohammad Elias:
1 Shri Dinen Bhattacharya:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that the
World Bank has sanctioned a loan to
the Calcutta Metropolitan Planning
Organisation for constructing a tun-
nel under the bed of Hooghly or a
crossing over Hooghly; and

(b) if so, how much is the sum and
when the work will start?

The Minister of Shipping in the
Ministry of Transport and Commumi-
cations (Shri Raj Bahadur): (a) The
International Bank for Reconstruction
and Development has agreed to give
a grant (not a loan) to meet a part of
the cost of investigating the feasibility
of constructing cither a bridge or a
tfunnel across the Hooghly at Calcutta.

(b). Half of the actual cost subject
to the following ceilings:

§ 8s,0c0
(approximately
Rs. 4-25 lakhs)

(@ If the investigation is
done locally.

$ 1,16,000
(approximatcely
Rs. 5°8 lakhs)

(i1 Wa foreign flrm s
cngaged,

Arrangements for starting the investi-
gations are underway and wiil be
completed shortly.

Electricity from Mata Tila Dam

3607. Shri Ram Sewak Yadav: Will
the Minister of Irrigation and Power
be pleased to state:

(a) the percentage of Electricity to
be produced from Mata Tila Dam
which will be reserved for lndustrial
purposes; and

(b) what percentage will be reser-
ved for domestic purposes?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) and (b). The informa=
tion is being collected and will be
laid on the Table of thé House,





